
Name of the corporate debtor: Linkson Internation Limited
Date of commencement of liquidation: 20.07.2018
List of stakeholders as on: 22.07.2019

(Amount in Rs.)

Department Government Identification 
No.

Date of 
receipt

Amount 
claimed

Amount of 
claim 

admitted

Nature of 
claim

Amount
covered by

lien or
attachment

pending
disposal

Whether
lien /

attachment
removed?
(Yes/No)

% share
in total
amount
of claims
admitted

1 Income Tax 
Department

Government of 
India

20.08.2018 71947012 71947012 Income 
tax dues

0 NA 6.6 0 0 0 0

2 Sales Tax Government of 
Maharashtra

23.08.2018 1018665062 1018665062 Sales tax 
dues

0 NA 93.4 0 0 0 0

3 Income Tax 
Department

Government of 
India

23.08.2018 71947012 0 0 0 NA NA 0 0 0 0 Rejected - as 
the same claim 

has been 
lodged by Tax 

Recovery 
Officer, Income 

Tax 
Department, 

Nagpur.

Total 1162559086 1090612074 100.00

Amount of
claim
under

verification

Remarks, if 
any

Details of claimant

Annexure - 5

List of operational creditors (Government dues)

Sl. No. Details of claim received Details of claim admitted Amount
of

contingent
claim

Amount
of any
mutual
dues,
that

may be
set off

Amount
of claim
rejected


